HIGH COURT OF DELEIL NEW bt

RITERS TR
Do TE 022020

CIRCULAR

5 wiew i the Al Tmpact Summit’ scheduled to by betd at Bharat Mardapars, Sow
D o 36 02,2026 te 20.02.2026 and the elections of Bar Counetl of Delhi swhedulad to
e Bl i the premises of the Delhi High Court fron 21 022026 10 23.02.2026, [on ble the
(el Justice s peen pleased 1o direct that the Members of the Bar Parttes-in-i'erson mas
appear in their maiters histed before the tlon'ble Delhi Iligh Court from 16 02.2026 10

23 02 2026 through video conterence

The video conlerence hinks of the 1lon’ble Courts are available in the pdt causce hst as

well as under “Display Board” tab on the website of Delhi High Court.

Appearance through video conference shall be optional as all the Hon'ble Courts shall

continue o tunction in hybnid mode during the above period.

Sdi-
= (Rajeev Kumar Chauhan}
Registrar (IT & 5ty.)
for Registrar General

Fndst. No 0222917 Cell/DHC Dated: 14-02-2026

Capy forwarded for information and necessary action. if any. Lo

(i The Scerctary General, Supreme Court of India, New Delht.

Gy The Secretary. Gowt. of India, Ministry of Home Affairs, New Delhi.

{iliy  The Sccretary, Department of Justice. Ministry of Law & Justice. Govt. ol India,
New Delhi.

tivd  The Registrar-cum-Secretary 0 Hon'ble the Chief Justice with the request 1o bring
this to the kind notice of Hon'ble the Chief Justice. and Private Secretaries to all the
Hon'ble Judges of this Court with the request fo bring this to the kind notice of the
Hon'ble Judges.

(v3 All the Ld. Principal District & Sessions Judges. Delhi.

vy Ld. Prncioal Judge. Family Courts (HO? Dwarka Courts Cemplex. Dwarka New
Delhi.

iviit The Principal Secretary (Law, Justice & Legislative Affairs). Govt. of NCT of
Delhi. New Delhi.

(vity  The Member Secretary, Delhi State Legal Services Authority {DSLSA}, New Delhi.

iixy Al the Registrars of Dethi High Court.

tx)  Joumt Regstrar-cum-PA w worthy Regstrar General, Delhi High Court.

(x)  Fhe Commussioner of Police. Police Headguarters, New Deihi.

(xiit  The Direetor of Prosecutian, CBIL Block No. 3. 11" Floor, CGO Complex. Lodhi
Road. New Dethi
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Copy forwarded to the following for information and necessary action.

1) The Branch in-charge, R&I Branch, Central Distriet, Tis Hazari Courls, Delhi with the request to display the same
on.the Notice Beard and conspicugus part of the court complex.
@J/f%c Branch-in-charge, Copput@r Branch/IT Cell, Tis Hazari Court, Delhi.
3) The Branch-in-charge, e-scwa Kendra, Tis Hazari Court, Delhi.
4) The Hony. Sccretary, Delhi Bar Association, Tis Hazari Court, Delhi.
5) LAYERS Scction, for uploading on LAYERS. -
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(Sanjay Ambavat)
Administrative Officer (Judicial}

‘ Judicial Branch, Central District
W “is Hazari Court. Delhi
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